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RE: RULING OF SPEAKER RE: 
CERTAIN QUESTIONS, RESOLU­

TIONS, ETC.
Mr. Speaker; Regarding the notices 

of certain motions, I said that I 
■would give my order today. I have 
not had sufficient time and there were 
a number of notices also. I shall

either do it before 2- 0’clock today or 
tomorrow.

PAPERS LAID ON THE TABLE 
W e a l t h - T a x  R u l x s

The Minister of Finance (Shri T- T. 
Krishnamaehari): I beg to lay on
the Table, under sub-section (4) of 
Section 46 of the Wealth Tax Act, 
1957 a copy of the Wealth-tax Rules,
1957 published in. the Notification 
No. S.R.O. 3384, dated the 18th 
October, 1957 [Placed in Library. See 
No. LT-377/57.]

A n n u a l  R e p o r t  o p  S t a t e  T r a c i n g  
C o r p o r a t i o n  or  I n d i a  ( P r i v a t e )  L t d .

The Deputy Minister of Com­
merce and Industry (Shri Satista 
Chandra): Sir, I beg to lay on the 
Table, under sub-section (1) of sec­
tion 639 of the Companies Act, 1956, 
a copy of the Annual Report of the 
State Trading Corporation of InWk 
(Private) Limited along with the 
Audited Accounts of the Corporation 
for the year ended the 30th June, 
1957. [Placed in Library. See No. 
LT-378/57.]

R a i l w a y  P a s s e n g e r  F a r e s  R u l e s

The Deputy Minister of Finance 
(Shri B. R. Bhagat): I beg to lay on 
the Table a copy of the Railway 
Passenger Fares Rules, 1957 published 
in the Notification No. S.R.O. 3387, 
dated the 21st October, 1957. [Placed 
in Library. See No. LT-380/57.]

N o t i f i c a t i o n  i s s u e d  u n d e r  E s t a t e  
D u t y  A c t

Shri B. R. Bhagat: I beg to lay on 
the Table, under sub-section (3) 
of Section 85 of the Estate Duty Art, 
1953, a copy of the Notification No.
S.R.O. 3578 dated the 9th November,
1957, making certain further amend­
ments to the Estate Duty Rules, 1933, 
together with an explanatory note 
thereon. [Placed in Library. See 
No. LT-379/57.]




